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SHRI JYOTIRMOY BOSU
mond Harbour): Sir, yesterday I
raised a privilege motion against
Shri Shankaranand and you made the
observation that it will be dealt with
today.

(Dia-

MR. SPEAKER, It will be dealt
with on Monday.
SHRI JYOTIRMOY BOSU: Sir,

if you go on defering, as a friend of
the Chair I may point out to you
that it will only undermine the cre-
dibility of the Chair.

SHRI G, M. BANATWALLA
(Ponnain): Sir about the Israel Con.
sulate I have given g notice of breach
of privilege against the Minister.

MR. SPEAKER: You have given it
today and I have asked for facts.

SHRI G. M. BANATWALLA:
Sir, no further information for facts
is necessary because there are two
questions and the replies do not

—

tally, There #s suppression of infor-
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PAPERS LAID ON THE TABLE

REVIEW AND ANNUAL REPORTS OF PRO-
JECTS ANp EQUIPMENT CORPORATION
oF INDIy LTn, NEw DELHI AND
SpoNGE IRON INvIA LTD.,, HYDERABAD
FOR 1978-79.

THE MINISTER OF COMMERCE,
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): Sir, I beg
to lay on the Table a copy each of the
following papers (Hindi and English
version3) under sub-section (1) of
section 619A of the Companies Act,
1956:—

(1) (i) Review by the Govern-
ment on the working of the Pro-
jects and Equipment Corporation of
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India Limited, New Delhi for the
year 1978-1979,

(ii) Annual Report of the Pro-
jects and Equipment Corporation of
India Limited, New Delhi, for the
year 1978-79 along with the Audited
Accounts and the comments of
the Compiroller and Auditor Gene-
ral thereon. [Placed in Library.
See No. LT-998)80].

(2) (1) Review by the Govern-
ment on the working of the Sponge
Iron India Limited, Hyderabad, for
the year 1878-79,

(ii) Annual Report of the Sponge
Iron India Limited, Hyderabaq for
the year 1978-79 along with  the
Audited Accounts and the comments
of the Comptroller anq Auditor
General thereon. [Placed in Lib-
rary. See No. LT-999/80].

REVIEW ON WORKING OF ALL INDIA
HanpLOOM FABRIC MARKETING SOCIE-
TY L1p.,, BomBAY FOR 1978-79.

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
AND CIVIL SUPPLIES (SHRI Z R.
ANSARI): Sir, I beg to lay on the
Table a copy of the Review* (Hindi
and English versions) by the Govern-
meent on the working of the All India
Handloom Fabric Marketing Coopera-
tive Society Limited Bombay, for the
year 1978-79. [Placed in Library.
See No, LT-1600/80].

INncoME-TAX (FOURTH) AMDT. RULES,
1980 FOREIGN TRAVEL Tax (AMDT.)
RurLes, 1980, CeENTRAI Excise (6TH
AmpT.) RULES, 1980, NOTIFICATION RE-
DUCTING PAID ON ALUMINIUM CONTAINERS
AND NOITFICATIONS UNDER CuUsSTOMS ACT
1962.

THE MINISTER OF FINANCE
(SHRI R. VENKATARAMAN): Sir,
on behalf of Shri Maganbhai Barot.

JULY 4, 1980
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I beg to lay on the Table:—

(1)

(2)

(3)

(4)

(5)

A copy of the Income-tax
(Fourth Amendment) Rules,
1980 (Hindi and English ver-
sions) publisheq in Notifica-
tion No. S.O. 434(E) in Gaz-
ette of Indian dated the 18th
June, 1980, under section 296
of the Income-tax Act, 1961.
[Placed in Library. See No.
LT-1001/80]

A copy of the Foreign Travel
Tax (Amendment Rules) 1980
(Hindi and English versions)
published in Notification No.
G.S.R. 663 in Gazette of India
dated the 21st June 1980,
under section 41 of the Fin-
ance Act, 1979, together with
an explanatory memorandum.
[Placed in Library. See No.
LT-1002/80]

A copy of the Central Excise
(Sixth Amendment) Rules,
1980 (Hindi and English ver-
sions) published in Notifica-
tion No, G.S.R. 665 in Gazette
of India dated the 21st June
1980, under section 38 of the
Central Excises and Salt Act,
1944, [Placed in Library. See
No. LT- 1003/80]

A copy of Notification No.
GSR 382(E) (Hindi and Eng-
lish versions) published 1n
Gazette of India dateq the
26th June, 1980 together with
an explanatory memorandum
regarding setting off of the
duty paid on plain containers
of aluminium against the duty
payable on lacquered or prin-
ted containers, issued under
the Central Excise Rules,
1944, [Placed in Library. See
No. LT-1004/80]

A copy each of the following
Notifications (Hindj and Eng-

*Annual Report angd accountg
19th March, 1980.
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of the Society were laid on the Table on



lish versions) wunder section
159 of the Customs Act,
1962: —

(i) GSR 381(E) published in Gaz-
ette of India dated the 26th
June, 1980 together with an
explanatory meémorandum
regarding exemption from
the customs duty of air-
craft engines, accessories
and components when im-
ported into India for the
purpose of repair or over-
haul,

(i1) GSR 383(E) published in
Gazette of India dated the
27th June, 1980 together
with an explanatory note
making certain amendments
to Notification No. 117 Cus-
toms dated the 19th June,
1980.

(iii) GSR 386(E) published in
Gazette of India dated the
1st July, 1980 together with
an explanatory memoran-
dum making certain amend-
ments to Notification No.
35-Customs dated the 15th
February, 1979.

[Placed in Library. See No.
LT-1005/80]

(6) A copy of Notification No.
F.4(5)-W&M/80 (Hindi and
English versions) dated the
3rd July, 1980 regarding float-
ation of Market Loans by the
Central Government. [Placed
in Library. See No. LT-1006/
80]

12.04 hours

REPORTED ATTACK ON A BUS IN TRIPURI
OF URGENT PUBLIC IMPORTANCE

REPORTED ATTACK ON A BUS IN TRIPURA
RESULTING IN SOME DEATHs AND INJU-
RIES TO PASSENGERS

DR. SUBRAMANIAM SWAMY
(Bombay—North-East): Sir, I call
the attention of the Minister of Home
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Affairs to the reported attack on a
bus in Tripura in which eight persons
were killed and thirty-five others
were injured.

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(8HRI YOGENDRA MAKWANA):
Sir, according to the information re-
ceived from the State Government of
Tripura at about 0900 hrs, on July 2,
1980 when a bus plying on the Amar-
pur Udaipur road reached near Gan-
dhari, a group of miscreants armed
with shot-guns fired at the bus, fatal-
ly injuring the driver. When the bus
came to a halt, the miscreants assault-
ed the passengers with sharp-cutting
weapons, ag a result of which 7 per-
sons were killed and 16 others serious-
ly injured. Two of them succumbed
to their injuries later in the Agartala
hospital raising the pumber of dead
to 10 in the incident. 20—25 others
received minor injuries and were re-
leased after giving treatment.

On receipt of information, army
and police contingents rushed to the
spot and undertook combing opera-
tions. 5 miscreants have since been
arrested and 3 guns recovered from
them by Security Forces.

Government are seriously concern-
ed about the continued violence in
the State. The State Government are
making all efforts to bring the situa-
tion under control and to restore nor-
malcy in the State. The Centre is
giving all required assistance to the
State Government in this regard.

DR. SUBRAMANIAM SWAMY:
Reading the Statement, it looks as
i it is an isolated incident; but it
ig not so. I woulq like to know whe-
ther in Parliament we have got to
be informed of these general dictums.
The question is this. He gays that
five miscreants have been arrested.
Who are these miscreants? What is
their packground? Are they asso-
ciated with any political party? Do
they have any organisational affilia-
tion? Nothing ig given, Then he



